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Expenditure incurred on the Security of VIP's

*322. SHRI TARIQ ANWAR. Will the Minister of HOME AFFAIRS be
pleased to state

{a) whether it 1s a fact that the Government are considering to reduce
the security provided to the hundreds of VIPs,

(b) if s0, the detalls thereof,

(c) the total number of VIPs who have been provided with the security;
and

(d} the total expenditure incurred on the security of VIPs annually?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI SRIPRAKASH JAISWAL). (a) to (d) A statement is laid on the Table
of the House
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SHRI FALI S. NARIMAN: Sir, | only rise to say one thing to the
Ministry. After 56 years of our independence, must we not get rid of the
concept 'VIP'? Who is a VIP in this country Surely, there are Presidents,
Vice-Presidents, Judges, efc. They are allimportant people; they perform
their duties. And, | would respectfuily submit that when we profess equal-
ity, when we talk from the housetops about equalities and inequalities and
go to the courts for it, why should we have this special category of citizens
viz V.I.Ps. or V.V.I.Ps? It is an obnoxious category, and | object to it. If
they are terrorist-infected persons, then, call them. TIPs, if you like. But
let us not have this category of VIPs. There is no very important person.
Everyone is as important or as unimportant as the other. Abolish the word,
Minister.
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MR. CHAIRMAN : Next question.
SHRIMATI VANGA GEETHA: Question No. 323 .....(/nterruptions)
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Non-utilisation of funds under the Rural Drinking
Water Schemes

*323. SHRIMATI VANGA GEETHA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the outlay for the Rural Drinking Water
Schemes is not being utilized fully for years together,;

(b) the reasons for non-utilisation of funds by the States for drinking
water in rural areas; and
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